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SCHEDULE II
FORM B

PUBLIC ANNOUNCEMENT
(Resolution !2 of the lnsolvency and Bankruptcy (Liquidation process), 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
RAM HARI MOTORS PRIVATE LIMITED

NAME OF CORPORATE DEBTOR RAM HARI MOTORS PRIVATE IIMITED

DATE OF INCORPORATION
CORPORATE DEBTOR

04rH November 2003

AUTHORITY, UNDER WHICH CORPONNTT
DEDTOR tS TNCORpORATED/ REGTSTERED

Registrar of Companies - Himachat pradesh

coRPoRATE tNDENT|TY NUMBER/
LIMITED LIABILIW IDENTITY NUMBER OF
CORPORATE DEBTOR

u50100H P2003 PTCO26507

ADDRESS OF THE REGISTERED OFFICE
AND PRtNCtPAL OFFTCE (lF ANY) OF
CORPORATE DEBTOR

vtLL RANI Kt BA!N, p.o. GUTKAR, DTSTT MANDT
HIMACHAL PRADESH

DATE OF CLOSURE OF INSOLVENC'
RESOLUTION PROCESS

22'd December 2O2O

LIQUIDATION COMMENCEMENT OF THE
CORPORATE DEBTOR

22nd December zOiO

NAME, ADDRESS, EMAIL ADDREJ'
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR registered with tBBt

CA. NISHANT GARG
Reg. N o. I BBt/t PA-OO I /! p-pOO3 

T 3 t 2O1t -18/1 0630

C/o Srishti Biotec, Opp. Allahabad Bank,
Shamsherpur, paonta Sahib, Distt Sirmaur _

173025 Himachal pradesh

Mob: 98952 6L7LO
Email : canishantgarg@rediffmail.com

CORRESPONDENCE WITH THE
LIQUIDATOR

ADDRESS AND EMAIL TO BE USED FOR

Yamunanagar - 135003
Email: Liquidator.ramhari@gmail.com

H. No. 728, Sector - L7, HUDA, Jagadhri,

Mob: 98962 6L7IO Email: liquidator.ra mhari@gmail.com



CA. NISHANT GARG

lnsolvency professiona 
t

lBBl Reg. No. I BBt/tpA-001/tp-p OO373l2ott _IB/1,0630
C/o Srishti Biotec, Opp. Allahabad Bank, Shamsherpur,

Paonta Sahib, Distt Sirma ur - L73025 Himachal pradesh

LAST DATE FOR SUBMISSION OF CLAIMS 21st January 2O2L

Notice is hereby given that the Hon 'ble National company Law Tribunal, chandigarh has ordered
the commencement of liquidation of the Ram Hari Motors private Limited on 22.72.2020

The stakeholders of Ram Hari Motors Private Limited are hereby called upon to submit a proof of
their claims, on or before 21,/01/202J., to the liquidator at the address mentioned against item 9.

The financial creditors shall submit their proof of claims by electronic means only. All the
stakeholders may submit the proof of claims in person, by post or by electronic means.

submission of false or misreading proofs of claim shall attract penalties.

CA. Nishant Garg

[iquidator
Date: 28.12.2020
Place: Paonta Sahib

7"i8t
l,: lll3o

^' c't i,r,\

Applicable forms can be downroaded from the foilowing portar: wyyly,.1rprg1gg1 _> euick Links *
[ev;nfe2fl5- Forms under rBBr (Liquidation process) Reguration s2017

Mob: 98962 61710 Email: liquidator.ramhari@gmail.com


